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DIVERSION OF AIR SERVICES TOUCHING 
CALCUTTA 

4119. SHRI HIMATSINGKA: Will the 
Minister of TOURISM AND CIVIL 
AVIATION be 1'1<-,,,,,1 to state 

(a) whether some of the I.A.C. and Air-
India services touching Calcutta were 
either diverted or cancelled or olhel wise 
affected during the rcent wave of violence in 
the last week of November in West Bengal; 

(b) if so, the detail of such cancellations, 
diversions or modifications in the schedules 
of lAC and Air India flights during this 
period; and 

(c) the total estimated loss of revenue 10 
the Air Corporations on this account? 

THE MINISTER OF TOURISM AND 
CIVIL AVIATION (DR. KARAN SINGH): 
(a) to (c). A statement giving the requisite 
information is laid on the Table. [Placed 
in Library. See No. LT-1989/67.] 

SATURDAYS AS HOUDAYS 

4121. SHRI RAJDEO SINGH:WiII the 
Minister of HOME AFFAIRS be pleased 
to state: 

(a) whether Government arc considering 
rcstoration of half working days on Satur-
days or decl:lring alternate Saturdays as 
holidays as recommended by the Second 
Pay Commission; :tnd 

(b) if so, when a final decision in this 
regard is likely to be taken? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
K. S. RAMASWAMy): (a) No, Sir. 

(b) Does not arise. 

KOTI!AIlI COMMISSION REPORT 

4122. SHRI RAJDEO SINGH: Will the 
Minister of EDUCATION be pleased to 
state: 

(a) whether Government have imple-
mented the recommendations of the Kothari 
Commission in reprd to the three-year 
dearee course after intermediate ; 

(b) if not, whether Central Government 
and all the State Governments have accepted 
in prinl:iple and adopted the recommenda-
tions; 

(c) whether Central Government have 
taken into consideration the financial 
implications of the recommendations; and 

(d) if so, the details of the budgetary 
position? 

THE MINISTER OF EDUCATION 
(DR. TRIGUNA SEN) : (a) No, Sir. The 
recommendations made by the Kothari 
Education Commission regarding the IH.W 
paUern of school and college classes which 
provide a three-year Degree Cour.;e after 
a twelve-year school arc now under active 
consideration of the Governmmt of Incite 
and the State Governments. 

(b) to (d). Do not arise. 

ANTI-NATIONAL ACTIVITY IN JAMMlT AND 
KASHMIR 

4123. SHRI D. N. PATODIA: 
SHRI R. K. BIRLA: 

Will the Minister of HOME AFFAIRS 
be pleased to swte: 

(a) whether it is a f~ct that over the last 
several months anti-national feelings have 
grown in the Kashmir v"llcy ; 

(b) whether it is a fact that out (1f fiv(' 
cinema houses, National Antl1tm and 
National Flag are not dIsplayed in four 
cinema hcuses in Srinl1gar; 

(c) whether it is a f~ct that d,m(1mtra-
tions, s10gans and pr('c(s~icns cf r!.Jlti. 
national character arc being regularly heidi 
raised; and 

(d) the acti(1n the Central Govcrr.ment 
have taken in the matter? 

THE MINISTER OF HOME AFFAIRS 
(SHRI Y. B. CHAVAN): (a) to (d). 
Though there may have been scme unfortu-
nate incidents it is not a fact that anti-
national feelings have grown in the Kashmir 
Valley during the last several months. 

The Jammu and Kashmir Government 
have intimated that the National Anthem 
is played and along with it the NatioDal FlaS 
is displayed In all the cinema houses iD 
Srinagar. The State Government haw 
been vigilant in taking appropriate BCtiOD 
against anti-national elemeDts. 

ATTACIt BY NAGAS IN NOltm-CACHAR 
HILLS 

4124. SHRI K. M. KOUSIDK: Will the 
Minister of HOME AFFAIRS be p~d 
to state: 

(a) whether atteDtion of GovernmeDt bas 
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been drawn to the news item frem Shillong 
that 50 armed Naga rebels raided Leike 
village in the Nonh·Cachar hills of Assam 
on the 24th November, 1967 and looted a 
number of houses; and 

(b) if so, the protection outlined against 
such recurrences? 

THE MINISTER OF HOME AFFAIRS 
(SHRI Y. B. CHAVAN): (a) Yes, Sir. 
According to reports received, about 30 
armed Naga hostiles raided Leise village in 
North Cachar Hills on 24th November, 
1967 and left after forcibly collecting Rs.500f· 
in cash and taking away some clothes. 

(b) On fL'Ceipt of information, a strong 
special patrol party was sent out immedia. 
tely, but the gang could not be intercepted. 
All border out·posts have been alened and 
.ccurity measures tightened up. 

NAnoNAL HIGHWAY No. 12 

4125. SHRI NITIRAJ SINGH CHAU· 
DHARY: Will the Minister of TRANS. 
PORT AND SHIPPING be pleased to refer 
to the reply giVen to Unstarred QlOestion 
No. 1408 on the 22nd November, 1967 
and state: 

(a) whether besides e~rth work, expenses 
on Jungle cletlring, bUlling service roads, 
contingency and all other items on National 
Highwtly 12 arc much in excess of the esti· 
mates; 

(b) if so, the estimated amount and actual 
exPenditure separately for each itfm; and 

(c) the steps taken to check and find the 
real causes of inflated expenditure? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF TRANSPORT AND 
SHIPPING (SHRI BHAKT DARSHAN): 
(a) to (e). The requisite information had 
been called for from the Government of 
Madhya Pradesh, but has not been received 
as yet. It will be laid on the table of the 
Sabha, when it becomes available. 

KmNAl'PINO OP AN INDIAN NA110NAL 
BY PAltlSTAMI 

4126. SHRI K. M. KOUSIDKI Will the 
Minister of HOME AFFAIRS be pleased 
to state: 

(a) whether Govemment are aware that 
armed Pakistlllis assisted by the East PaId· 

stan Rilles crossed into Indian territory 
and kidnapped one pellSBnt fr( m Lakhi· 
mati village in Goalpam district on the 23111 
November, 1967 ; 

(b) if so, whether this is the second 
incident in the week; and 

(c) the action Government have taken to' 
prevent recurrence of such incidents? 

THE MINISTER OF HOME AFFAIRS 
(SHRI Y. B. CHAVAN): (a) Yes Sir. 
On the 23rd November 1967, at abllut 
S·OO A.M., a number of Pak nationab, 
along with some East Pakistan Rifles per. 
sonnel, trespassed into the Indian t~rritory 
ncar Lakhimari. District Goalpara, and 
kidnapped one Indian national, besides 
taking with them four heads of cattle. 

(b) Yes, Sir. 
(c) Strong protests were lodged with Pak 

authorities in both the cases, dfmaadiDg 
safe return of the kidnapped Indian nation· 
als. The Pak uuthorities were requested in 
the protests, as well as in the periodical 
border meetings to control the criminal 
elements on their side of the border Dnd to 
prevent recurrence of such incidents. 
Vigilance and patrolling have been intensi· 
fied. 

BRIDGE BETWEEN DHALPVR AND 
PALESAIl (ORISSA) 

4127. SHRI A. DlPA: Will the Minist~r 
of TRANSPORT AND SHIPPING be 
pleased to state: 

(a) whether certain representations have 
been made to the Central Government for 
the construction of a Bridge between Dha!. 
pur (phulbani District) and Palesar (Ohe· 
kanal District) on river Mahanadi in Orissa ; 

(b) whether the feasibility of constnJc. 
ting the above Bridge has been examined 
by Government; and 

(c) if so, when the final decision is likely 
to be taken? 

THE DEPUTY MINISTER IN THB 
MINISTRY OF TRANSPORT ANI). 
SHIPPING (SHRI BHAKT DARSHAN): 
(a) Yes, Sir; a proposal was received 
from the Hon'ble Member hilllliC:lf SODIC 
time back for the inclusion of the proposed. 
bridge over the river Mahanadi between-
Dhalpur and Palessr, in the Fou"h Five 
Year Plan under the Central Sector. 




